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" No. /G-1/Gaz/DHC/2025 - Dated:

|

From: F r
The Registrar-General, A
High Court of Delhi, '
New Delhi. !

To, |
The Principal District &fSessions-'Judge.-(i{Q),
Tis Hazari Courts Complex, " ﬂ
Delhi-110054. L

|
Sub: Appointment/promotion to Delhi High«;e;;f Judicial . Service under Limited Competitive
Examination quota- regarding. »

Sir, :

I am directed to forward herewith la copy of Notification: No. F.1/25/2024-Judl/
Suptlaw/1698-1705 dated 12.09.20235, issued-ﬂyf:thefDepantm;ntﬁo‘faLaw-,:Iustchszand Legislative
Affairs, Government of NCT of Delhi on the };ibovc.-.subject,‘swiﬂl;;a':rc,que_s_t:.v.to,::deliver a copy of
the same to the officers concerned and obtain aﬁd send their joining reports to this Court.

I am further directed to request you to Ilgipdly ask Mr. Puneet Nagpal, Mr, Nishant Garg
and Ms. Swati Gupta-], the newly appointed/promoted.officers to Delhi Higher Judicial Service,
to report to the Chairperson, Delhi Judicial Academy for the Orientation Course.

Yours sincerely,

/

(Arun-Bhardwaj)
Registrar General
Endt. No.51T1-5\88/G-1/Gaz./DHC/2025 Dated: 1’5" Sgpt-, 20"

Copy for information to: -

1. The Principal District & Sessions Judge, 1\'¥¢;w Delhi, Patiala House-Courts, New Delhi.
2. The Principal District & Sessions Judge, Eait, Karkardooma Courts Complex, Delhi.
3. The Principal District & Sessions Judge, 'l\&‘,qlrth-w‘est, Rchini Courts Complex, Delhi.
4. The Principal District & Sessions Judge, S?d;pth, Saket -Courts-Complex, New Delhi.



|94}

The Principal District & Sessions Judge, North-East, Karkardooma Courts Complex, Delhi.
The Principal Disttict & Scssions Judge, North, Rohini Courts Complex, Delhi.

The Principal District & Sessions Judge-Cum-Special Judge (PC Act)(CBI), Rouse Avenue
Court Complex, New Delhi.

8. The Principal District & Scssions Judge, Shahdara, Karkardooma Courts Complex, Delhi.

9. The Principal District & Scssions Judge, South-West, Dwarka Courts Complex, New Delhi.
10. The Principal District & Sessions Judge, West, Tis ITazari Courts Complex, Delhi.

11. The Principal District & Sessions Judge, South-Tast, Saket. Courts Complex, New Delhi.

12. The Chairperson, Delhi Judicial Academy, Dwarka Integrated Complex, Sector-14, Dwarka,

Delhi with the request to conduct Oricntation Course for the officers newly
appointed/promoted to Delhi Higher Judicial Service.

= oo

Registrar General
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RT:IVEXTRA-ORDINARY)

Dated: {2)09 | D028
No.F.1/25/2024-Judl/Suptiaw/- 1:6 9 & ~ |i# 0S8 Date j2)09 |

No.F.1/25/2024-Jud\./Suptiaw/. 11&9_s—n:qu:p,u.r..gu,an‘s:e-f.o_.fith’sa‘.;p;m%q{ongzpﬁﬂ,ule'-42
of the Delhi Higher Judigial;Service Rulei's.i 1970; 'asz:_amgqg‘ dr-up:i’t_p; daf?; .t_;he Lt
Governor of the National:CapitalTerritory gg;;De!hi‘.-;‘,in;ggngph]tggg thththghCOurt
of Delni, s pleased o appoint the following candidates &s riembariof e Delhi Higher
Judicial ‘Se.rvicé;,pqrs,ua';';tistgi»the‘ifr&-fpassinggg,;éf-*-thetil}.'iiﬁi_te.d;ibga'mhgn,ta;lgfcnmpeﬁﬁ\‘«e;

Examination, 2024, rhaiq;jundgn-rule.7(1e)'(b)?j1;3felhiéHiﬁhet‘JUdiﬁié_l‘:‘Sjje‘nfii';é*'-fR'ﬂle‘s);3:11]9;70.--
against regular vacant posts.in order of theitinter.se senlority in:Defhi-JudiclalService
on probation; for a-period of two-years.w.e(f; the:date they-asstme the;charge: of their
office. 1

(1) Mr..Puneat Nagpal
(2) Mr. Nishant Ga;g
(3) Ms. Swati Gupta-i

2. The above appointment shall be sn{gt;ject to.the provisions.of the: Dethi-Higher
Judicial Service Rules, 1870-as.amended tp to date-and-other. orders/instructions.as
may be applicable to the.officers of the B.elp];rHig_her;JudIcial-k.S_ﬂr.\}!lgéiéfro’m-:t’!méito. time.

3. The post carries the :scale of pay|of members of the.Delhi Higher Judicial
Service, as is provided in Rule 20 of Da|1!,1;! Higher Judicial Service Rule, 1970, in
respect of Promoted Officers, '

By orderand inthe.name.of the

Lt. Gavemor of the atina

"~ (Reetesh.Singh)
Principal Secretary. (Law, Justics & LA)




No.F.1/25/2024-Jud| ISUptiaw! 49 § = |%-0.8" Dated \2| ¥9 |20

Copy forwarded forinformation and necessary action to:

P e

1. The Secretary-to;the:Govt. of India, Minlstry of Home Affalrs; New Delhi,

2 The Secretary to the Govt, of India, Minlstry of Law & Justice {Department of ’
Justice), Jalsalmer-House, New Delhi.

3. The Registrar General, High Court of Delhi, New Delhi w.r.. his D.O. [etter
'No;AQBQIDHGIG‘az;A!WHE';Z(a)lzozs;dated. 02:f09.2’025

4, The Principal Distict & Sessions Judge (HQ), Delhi, Tis Hazari Courts Complex,
Deihi,

5. The Special:Secrétary.{GAD/Coord.), Govt. of NCT of ‘Delhi/(in-duplicate along
with-Hiindi version:of the: same) for publication in Delhi Gazeétte (Extra-Ordinary

/ PartV)iwith thiesrequest that five coples.of Gazette may.be:sehtto this department
for official.use.

]

q1

5. The -Controlieriaf:AGEGuRts; Govt, of NGT of:Delhi, Delhi
7. Officers concermed:thioughithe Registrar General, High Court 6f Delhi, New Delhi

8. Guard file.

(Reetesh Singh)
Principal Secretary (Law, Justice & LA}

Shee



QFFICE OF THE PRINCIPAL DiISTRICT & SESSIONS JUDGE (HQs): DELHI,

No.F.5 (1)/2025/_6F26%F~ €#36K Dated, Delhi the .

Sub:
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Appointment/ promotion iof Delhi Higher Judicial Service-
regarding.
Copy forwarded along with its enclosures for information and
e/e.ssary action to:- :

. The Officer In-charge, Administration LILII, Accounts, General Branch,
Vigilance, Purchase Cell, Pool Cars, Library, Record Rooms, Copying
Agencies, Web-site_Corfimittee(Hindi/English) and Computer Branch, Tis
Hagzari Courts, Dethi.
The Officers Concerned.
The Administrative Civil Judge, (Central), Tis Hazari Courts, Delhi.
The A.0Js (Judl) Adrmmstranon -LILIIL, Vigilance, Recruitment Cell, Filing
Section, Accounts Branch, -Fine & Audit Section, Care-Taking Branch,
Computer Branch, Protocol Branch LAC Branch, R & I Branch, LAYERS],
ACR Cell & Vulnerable W1tness Deposition Complex(VWDC), Central
District, Tis Hazari Court, Delhi.
The Accounts Officer, Accounts Branch, Central District, Tis Hazari Courts,
Delhi.
The P.S. to Ld. Principal Dls’mct & Sessions Judge(HQs), Room No. 302-A,
Tis Hazari Courts, Delhi. .
The 'LAYERS' Section, for uploading on 'LAYERS.
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( Deep E}Sa?E-J
District Judge ( Commercial Court)-09/
Officer In-charge, Judicial Branch (Central)
For Principal District & Sessions Judge (HQs)

Delhi\v\v/



